RAJYA SABHA

[1 March, 2001]

THE DEPUTY CHAIRMAN: Before we get into the complication of
AIADMK - DMK issues in the House, let me announce the decision of the

Business Advisory Committee.

ALLOCATION OF TIME FOR DISPOSAL OF GOVERNMENT LEGISLATIVE

BUSINESS

THE DEPUTY-CHAIBMAN: | have to inform Members that the
Business Advisory Committee, at its mesting held today, the 1% March,
2001, aliotted time for the Government Legislative and other Business as

follows: -

Business

(1) Consideration and passing of-

a) The Uttar Pradesh Sugarcane Cess (Validation)

Repeal Bill, 2000
b) The Industrial Disputes (Banking Companies)
Decision {Repeal) Bil, 2001
¢) The Electricity Regulatory Commission
(Amendment) Bill, 1999 after it has been
Passed by the Lok Sabha
d} The Banking Companies {Legal Practitioners'
Clients' Accounts) Repeal Bill, 2001 after it
has been passed by the Lok Sabha.
(2) Statutory Resolution seeking disapproval of the

Taxation Laws (Amendment) Ordinance, 2001

(3} Consideration and return of tha Taxation Laws
(Amendment} 8il, 2001 after it has been passed
by the Lok Sabha

{4) General Discussion on Railway Budget
for 2001-2002

{5) Consideration and return of the following Bilts
after they have been passed by Lok Sabha:
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a) The appropriation Bill relating to the Demands
for Grants on Account (Railways) for 2001-2002

b} The Appropriation Bill relating to the*
Supplermmentary Demands for Grants {Railways)

for 2000-2001

The Committes recommended that the sittings of the House fixed
for Monday, the 8" March, 2001 and Monday, the 30" April, 2001, be
cancelled and the House may have a sitting on Saturday, the og™ April,
2001, to transact Government Business and that there would be no
Question Hour on that day.

The Commitiee also recommended that answears to Questions for
5" March, 2001 may be laid on the 7" March, 200t and the Notices of
Questions for 30" April, 2001 may be treated as lapsed.

The Committee also recommended that in order to complete the
listed Government Business, the House should sit upto 6 p.m. daily and
beyond 6.p.m. as and when necessary.

MOTION OF THANKS ON THE PRESIDENT'S ADDRESS-CONTD.

THE DEPUTY CHAIRMAN: Mr. Eduardo Faleiro, Mr. Apte has been
very kind 1o give you his place to speak. But there is one condition that
you will take only ten minutes.

SHRI EDUARDCO FALEIRO : Madam, | am thankful to you, the
Minister of Parliamentary Affairs, Mr. Apte and in fact, everybody. Madam
Deputy Chairman, at the outset | congratulate you for the weil-deserved
honour bestowed on you by His Majesty, the King of Morocco. Coming to
the subject at hand, | would say that Rashtrapatiji indeed is a beacon of
light and hope. He speaks with luminous clarity and where his advice is
being heeded by this Government, there would be no question as to the
security of this country, as to the unity of its people and as 1o the prosperity
nf this nation. But as we all know, this Address is the address of the
Government. The President or Rashtrapatiji merely reads the Address. It is
ona of the longest ever, perhaps the longest ever address, long in words
but short In substance. | would like to say, Madam Deputy Chairman, that
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the Address of the President is expected to really lay the ideclogical
framework to provide the direction of governance at a particular point of
time. It is not expected to be a compilation of the Annual Reports of the
Ministries. Therefore, | would submit with great respect that as far as
fundamental matters are concerned, really this report has very little to say.
There is deafening silence indeed. | think one of the important aspects at
this point of time today is the question of education and culture. This is
important at all points of time because education and culture, the direction
of the Government in education and culture really mirrors the ideological
framework of the Government at,a peoint of time. It provides what the
Government wants the people to think and what it wants the people to act.

| would like to say that for fifty years, we have had our education
and cultural policies linked to the Nehru-Gandhi framework. This was the
framework which was predicated on secular nationalism. A framework
which was predicated on multi-culturalism, on democracy and on scientific
temper. Now, we are at a point of time when we have winds which are
different. The winds are of cultural nationalism. The words 'cultural' and
'nationalism' are very nice words. But 'cultural nationalism' means 'mono
culturalism.' It means, an unscientific temper. Because, what else can you
make when Palmistry is sought to be taught in universities, when Astrology
is made a subject of study at higher levels of education, when all sorts of
mathematics which are no more relevant to the third millennium are sougnt
to be studied and made compulsory subjects? | would, therefore, say, to
begin with, the hidden agenda -- | say ‘hidden' -- does not have what it
should have -- the sanction of Parliament. We have the National Education
Paolicy passed by Parliament in 1986, The National Education Policy itself
provides that in every six years, Parliament must review it, And,
accordingly, it was reviewed in 1891. But, it could not be reviewed in 1997,
obviously, because of the poflitical instability. Why is the Government not
reviewing, bringing before this House, for the last two years, the National
Education Policy? The National Education Policy itself mandates that it
must be reviewed every six years. Sir, ten years have passed., Why are
you not discussing this? | urge and demand that Parliament should no
more permit this silence about the direction that the education and cultural
policy of the Government is taking. Let Parliament, at least, respect the
legality. Let us respect what the National Education Policy says. Let us get
it reviewed by Parliament, Let us have a discussion on this, and that is my
demand. | am entitled, as a Member of this HMouse, to demand for clarity. |
would demand that the hidden hand be shown and that a discussion be
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held in this House on the National Education Policy and the new direction
that it is taking. It is in the direction of cultural nationalism. The winds, after
the end of the Cold War, in many parts of the world, have, really, led to the
triumph of this cultural nationalism. With the result, they have proved to be
a disgrace for those countries and a  disaster for those countries,
particularly, countriss which are multicuitural. You go to Yugosiavia. It was
one of the most beautiful and prosperous countries of the world -- taking
advantage of both the East and the West. That is how President Tito
evolved the Non-alignment Folicy which was of great benefit for that
country, And, today, that country lies in ruins because of cultural
nationalism of the Christian-inspired Serbs. The Christian-inspired Serbs
went on 'cultural-nationalist rampage." They destroyed the country., And
who is the greatest victims of this cultural nationalism of the Serbs? The
Serbs themselves. In our terminology, the majority community of
Yugoslavia. That is a lesson there. But why do we have to go to
Yugoslavia? We have, in our neighbourhood, an example of the vibrant
people - the people of Pakistan - who were divided once with Bangladesh.
The partition movement continued, | had been there just a couple of
months ago. There are Baluchis, Sindhis, and everybody else, fighting to
divide that country further. It is a country of vibrant people, as vibrant as
their counterpart from this side of the border. Now, today, the life is
stagnant at its best and, as | could witness it, we are on a downslide which
can only be called the downslide of a failing State. So, that is there.

Let us loock at the newspapers of today. Today and yesterday the
newspapers have been reporting about the destruction or the proposed
destruction of the great heritage of mankind -- Buddha statutes -- in
Bamiyan. That is, again, cultural nationalism. | had been to Afghanistan. |
went to Kabul and stayed in the only luxurious hotel but there was not even
water to drink, something that | needed very much. The water was
calcareous. There was no mingral water. | went to Mazar-e-Sharief and
other places. There was a lot of destruction and, practically, Kabul is no
more. Even where our Embassy was there is destruction all round. Our
Embassy itself is half destroyed.

Therefore, there is a lesson there. The newspapers reported that
yesterday, with great alacrity, with unusual promptness; our spokesman of
the Ministry of External Affairs denounced these proposed destruction of
Buddha's statue, which really represents a cultural convergence of India and
the people of Afghanistan. Well taken! But the spokesman does not seem
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to know what is the mind of the Government, or what is the policy of the
Government.  And, what are they doing? They are doing cultural
nationalism. They are saying that nothing that is pre-Islamic or non-Isiamic
should be aliowed to be there. Then, we demolished the mosque also. We
have people in high places, who are proud of the demoiition of the mosque.
We have people in high places, in the extended political family, who want to
demolish more. Therefore, what | want to say here is, let us learn from the
necessary consequence, the immediate danger that flows from the so-called
cultural nationalism, which is the philosophy of the ruling party, within the
ruling coalition. Look at Yugoslavia; look at Pakistan: look at Afghanistan;
look at Sri Lanka, if you wish; and you must look at Sri Lanka. Theretore,
what | am asking here and demanding here is, stop the Talibanisation of
India, stop the destruction of this country., That is happening. The
Talibanisation of India is happgning, and it t5 happening in the figld of
education ard culture. Madam Deputy Chairman, in this House, we had an
opportunity to look at the NCERT; and, in this House, we mentioned about
one Dr. K.C. Rastogi, who wrote in his autobiography, with great pride, that
he had kiled some Muslim women because he wanted to pacify those
Muslims there, and they were diverting the attention. The pecple who had
gone to kil the rest were being diverted by these beautiful Mushm
women.. §nterruptions) No, this is on record. {nterruptions) No, no; it is
on record. {nterruptions) Yes, yes; this is on record. {nterruptions)

SHR! T.N. CHATURVEDI: Does it help to promote national
harmony? (Interruptions} | can also produce what has been published in the
same paper about what he has said - about Buddha - why has that been
destrayed? {nterruptions) But how does it relate to..{nterruptions) But
does it promote national harmony? | don't dispute...fnterruptions}

SHRI EDUARDO FALEIRO: | will tell you, how it is related.
finterruptions)

THE DEPUTY CHAIRMAN: About destroying the Buddha images,
we should send a very strong message from our Parliament to the world
that this i§ a 2000-years-old monument. It is not a religious structure. |
have been to Bamiyan and | have seen that magnificent piece of art carved
out of a rock. We should raise our voice and let the world opinion be built
to protect that through the United Nations. But the objection he is raising
1Is: if it is relevant, you substantiate it, firterruptions)
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SHR! EDUARDQ FALEIRO: 1 will mention. 1 will do it. | will be
careful. That matter had been raised earlier, and it is on the records of the
House. But, in the interest of my friendship and good relations with my
hon. Colleague, | will not say anything more about this. Why | am raising
this point, and why | am saying this is because this very gentleman is now
teaching at the NCERT. 0o you know what? He is teaching value
education! This man is in charge of organising papers on value education!
| am asking, are these the values of this gentleman which we want the
people of india to have? That is the question. Now, the Chairman of the
ICHR is a man who, at the World Archaeological Congress, defended the
demolition of the masjyid. Now, the point | am raising today is, the third
major cultural organization has not figured in the records of this House so
far. That is an apex organization on social science research in the country,

It is a huge organisation with a budgetary allocation of Rs.80
crores, plus a matching grant of about Rs.30/- crores, from the States. It
1I5 a huge organisation in the sense that it has about 26 branches all over
the country. It is the Indian Council of Social Science Research. The
Chairman of that Council, - | am speaking from what the Minister has said
we all know, is a former Jan Sangh Member of Parliament in the other
House. When the Minister was asked about his appointment, he said, “he
is an eminent social scientist®, whigh, in fact, | must admit, he is, because
he was a senior Profassor at the Jawaharlal Nehru Universily, He went on
doing what he had to do. As soon as he took to office, he started with the
Shyama Prasad Mukherjee Centre, he went on to the Deendayal Upadhyay
Centre and s0 on and so forth. But, at a point of time...§nterruptions)

SHRI T.N. CHATURVEDI: He also organised a conference on Dr.
Karan Singh's contribution; he also organized a conference on Mr.
Parthasarthy's contribution. There are a number of things...{nterruptions)

SHRI EDUARDQ FALEIRO: That is the point. He also organised all
these conferences...fnferrupltions)

THE DEPUTY CHAIRMAN: Don't take his name.
SHRI EDUARDO FALEIRO: Whose name?

THE DEPUTY CHAIRMAN: \Whoever you are referring to.
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SHRI EDUARDO FALEIRQ: Whose name, Madam?

THE DEPUTY CHAIRMAN: Don't mention the name of the people
who are not present in the House.

SHRI EDUARDO FALEIRO: Why should | mention, Madam? That is
not my intention. Therefore,-- let us put it this way --as the hon. Member
says, while you did one thing, the conservative right wing line of thought;
you atso did the other things which showed a great spirit of tolerance. That
is the point. It was not liked by many members of the Council. As a result,
on 13" of February, they moved a no confidence motion and asked for a
special meeting to see that this Chairman is removed. The behaviour «. this
gentleman --as it has appeared abundantly in the newspapers -- who was
there in the Council, who behaved in that manner on 13" of February, was
not becoming of an eminent social scientist,.  And the Constitution says,
the Council must consist of eminent social scientists, But the way he
behaved was not becoming of him. Therefore, | am asking the Government
to put their deeds where their words are. | am asking the Government to
remove this gentleman who behaved in a manner unbecoming of him, just
because his extremist agenda was not being implemented, in toto, by the
Chairman. Half of it and half tolerance was not good enough. They wanted
the extremist agenda to be implemented. My demand to the Government
is, remove these people and put their deeds where their words are because
you have been speaking, Mr. Prime Minister has been speaking, about
pluralism, about tolerance; the Minister of Human Ressource Development
has been speaking on the same lines, As my leader, hon. Shri Pranab
Mukheriee mentioned, it is not just enough to speak. Action, in furtherance
of the speech, is what is called for. Action in the case of ICSSR would call
for removal of this member who behaved in a manner not becoming of him
and to put in his place am eminent social scientist who will add dignity and
prestige to this very prestigious organisation, which as the hon. Member
says, had, at one point of time at its helm people like G.P. Parthasarthy,
G.P. Naik and other eminent social scientists. Let us restora the Indian
Council for Social Sciences Research 1o its pristine glory. Let us stop this
Talibanisation of culture and education in this country, Let India live because
if India does not live, Mr, Chaturvedi, you do not live,, nor do |. Thank you.

SHRI B.P. APTE {Maharashtra): Madam, | rise to speak with a
sense of gratitude to the Presigent for his Address and associate myself
with the mover of the Motion, Shri Triloki Nath Chaturvedi. Madam, [, at
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this point, would desist from converting this discussion on the Prasident's
Address into a discussion on cultural nationalism, which this House must
consider at some time, because there are misconceptions about the
concept, as it is looked at from a tinged point of view.

| desist from that, and | will concentrate on the Address of the
President. Madam, the Address by the President is a comprehensive
statement, touching the entire gamut of governance, including the traditional
legal functions of the Government of protecting the people from internal
disturbances and from external aggressions, and aiso the welfare obligations
of a modern State to empower the people. | do not propose 1o deal wilh
evary aspect which the President has mentioned in his Address. But,
highlighting some of them will be useful. It is unfortunate that our Republic
Day celebrations this year coincided with the great Gujarat tragedy, and, in
fact, this coincidence underscroes the bottom line of cur democratic polity
that in such circumstances we must heip ourselves. There is a guarantee
that we will do if, because we are functioning as a country, as a whole.
The natural unity of this country which is based on cultural nationalism has
expressed itself again and again in times of distress and calamities. And,
again, on 26" January and, thereafter, that unity expressed itself by the
spontaneous action of the entire populace of the country in support ot our
Gujarat brethren. Now, the Address tells us that it is proposed to have a
permanent National Disaster Management Authority. | believe this authority
will not be another bursaucratic structure, but will be an active and
imaginative agency which would encourage wvoluntarism.  An authority
creating rules for itself and binding itself with those rules will not help.

[THE VICE-CHAIRMAN (SHRI SURESH PACHOURI in the Chair]

But a sense of voluntarism is necessary, and this voluntarism which
i translated into Hindi would be w8 W9% 7; and in RS.S., it described as
a frea frg ofsy. energy which is ever ready. Any authority which seeks 1o
deal with disaster management has to be in the nature of an energy which
is ever ready. The efficiency and efficacy of such a fi fag nfdd, such an
energy, which is every ready, was seen in Gujarat, when people saw the
organisation, the vision of R.8.S., in action. This disaster management
authority has to be that kind of an instrument where voluntarism, where
natural brotherhood, will prevail over cur normal inactivity. The Address
talks about the fact that we have completed 51 years of our vibrant
Republic. We could be in a self-congratulatory meod and that moocd is
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justified, because, when democracy is crumbling all around, this Republic
has survived 50 turbulent years. In spite of the lmitations of the system, we
continue to be a vibrant, live and - though | do not like the American word-
kicking democracy. Therefore, we can congratulate curselves. But, at the
same time, it is time that we look back and fing that everything is not well
and that reforms are necessary. The President has asked us, Members of
Parliament, to act in furtherance of the republican values enshrined in our
Constitution,

While saying this, the President made two significant observations,
which | want to point cut. Onre iz on page 3, where he says that we must
remember Dr. Ambedkar who gave a caution to us. He has quoted Dr.
Ambedkar:

“On January 26, 1950, we are going to enter intg a life of
contradictions. In poiitical life, we will have equality; and in social
and economic life, we will have inequality,. We mus]?I remove this
contradiction at the earliest.”

| remember that, probably, in the same Address, Dr. Ambedkar had
also said:

“This document, which we have drafted and bdopted, is the
thinking of this generation, maybe, the thinking of the Members of
this august House, the Constituent Assembly. The generations that
will come can have a new look at this document.”

Probably, he said this in the same Address. But | am not on that at this
stage.

"He has said, "Even though we have political equality, which has
been guaranteed by the inclusion of those rights in the Chapter on
Fundamental Rights, we continue to be unequal in terms of social and
economic tevels, and that inequality is sought to be resolved not by making
it a matter of Fundamental Rights but by including that in the Directive
Principles of State Policy."

Some constitutional lawyers are angry with this, One of them has
gone to the extent of saying that by making only political rights as
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Fundamertal and all other rights, only Directory, a fraud has been played on
the concept of the Constitution.

Quoting Dr. Ambedkar, the President reminds us, "While
congratulating oursselves on the succaess of this republic, probably, the time
has come to reform this republic. Reformation is necessary because,
without total reformalion, change is not possible.”

Than, tha second most significant statement in the Address, which
I would like this House to ponder over, is that, in spite of the economic
progress and reforms, the President reminds us:

“The past decade's experience has clearly shown that economic
reforms can vield desired results only if they are fully complemented
by administrative, judicial, educational and labour reforms.®

Without reforms, the success of the republic in the future is not guaranteed.
Wa have talked about these reforms all these fifty years, We have had the
Administrative Reforms Commission that produced, | think, 19 reports and
about 582 suggestions. Almost none of them was implemented. £t. Nebru,
in 1946, had said,

“The civil service is fossilized to outdated ideas, and we cannot go
ahead, after the Independencse, with this kind of civil service.”

He said this in 1946. But, maybe, the burden of governance was
such that, in 1948, he said:

"We will not do anything much to injure the prasent system.”

So, we did not injure the present system which it was our
perception that was fossilised to outdated ideas. Now, in the New
Millennium, the time has come to introduce administrative reforms and to
change the manner of decision-making, where decisions will be taken not
on the files, but for the purpose of implementation. Unfortunately, in this
country, ‘reforms’ has proved to be a red rag 10 all those who claim t0 be
revolutionaries. The discussion on reforms has demonstrated that all those
so-called revolutionarias are really status quoists. They are afraid of reforms.
They want the status quo to continue. Here | am referring to the Left
ideclogues. | do not know why they fight shy of reforms. The President
has told us, "let us concentrate on reforms which are necessary for our
Republic."
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There is a reference to judicial reforms also. Pranabda expressly
mentioned about the Judiciary. Somebody has mentioned about the manner
in which decisions are given, where the Judiciary is seeking 1o usurp the
role of both the Executive and the Legislature, And when we think and talk
about judicial activism, | am always reminded of a cartoon by R.K. Laxman
in The Times of India where which shows somebody rushing to the
Chamber of a Minister. The chowkidar stops him and tells him, "Please wait.
The Judge is sitting in the Minister's Chamber®. The Judge has become so
active! Somebody has talked about judicial reforms in this House also. Our
Constitution guarantees independence of the Judiciary. In fact, that is the
hallmark of our democracy. Checks and balances and the Judiciary
functioning as a watch-dog are necessary for our democracy. But the
independence of the Judictary must be combined with the accountability of
the Judiciary. Judicial reforms have to be looked at from this point of view.,
Thus, reforms are necessary for a resurgent India.

The Address gives the Government's assurance to the two sectors
which are vital to our economy and which are greatly affected by the
implementation of the various agreements under the WTO. The two sectors
are : agricuiture and small-scale industry. | believe, with the necessary
ameliorating inputs, the small-scale sector which is a very important aspect
of our economic existence will rise to the occasion and will meet the
international challenges. But those ameliorating inputs are very necessary.
There is an assurance in the Address. Therefore, the nation is thankful that
the small-scale and the agricultural sectors will be looked after well by the
Government,

Education is an area which has been neglected for the last 50
years. !t has always been at the bottom of the agenda of all those who
governed earlier. If there is going to a cut in the Plan expenditure, the first
axe has always fallen in the first Seven Five-Year Plans on education. We
find from the records that whatever had been allocated on education,
whether 3 per cent or 3 1/2per cent or 2 1/2percent, it was never spent.
Now, & new programme is being launched, Sarva Shiksha Abhiyan, which is
going to make every effort to comply with the Constitutional mandate of
providing free and compulsory education to all children.

There is a reference to vocationalisation. And there, | believe, much
has to be done. In fact, the system of 10 + 2 + 3 was brought in, for
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bringing in a core change in the +2 slage. But we have made only
arithmetical changes and nothing was done to bring about vocationalisation
which was envisaged 0, be to the tune of almost 80 per cent by the
Education Commission. We have done nothing. Now, there is an express
assurance that vocationalisation will be a matter of concentration in so far
as the Plus Two stage is concerned.

Sir, when you talk about education, you naturally go to the
explosion of knowledge which is part of the information technology. A
National Mission on Technology Education is being set up. But we should
appreciate that it is not merely a matter of knowledge economy. The entire
gamut of information technolegy is a tool for change. Will Durant, way back
in 1927, in his autobiography, talkked about a third revolution saying that
"that third revolution wil be a revolution of knowledge, a revolution of
sciance". And mind you, | am quoting Will Durant and | am not quoting any
vocational futurologists who, in these years, have made futurology to be a
productive business. | am quoting a historian of great perception who wrote
the history of civilisation in 11 volumes. He said that the next revolution
would be a revolution of knowledge and that revolution would encompass
avery aspect of human leaming. The importance of information technology is
vital to us because it will make that difference which we envisage between,
what | term to be a "dot.com" generation and a "not.com™ generation. |
belong to the “not.com® generation. The naext ganeration will not afford that.
It will have to be a "dot.com” generation which opens up a vista of an
unending highway. My generation, if we do not adopt it, will end into a cu-
de-sac. Therefore, the “dot.com” revolution which really is a digitat revo'ution
has put us in a situation where an exglosion of knowledge is flooding us.
Everybody is enthusiastic about il. Some persons are even worried about it
because knowledge has no limit, exposure has no limit; and as the human
mind goes, misuse aiso has no limit. The human mind is such that where
there is an excellence of goodness, there is always a perversity of badness.
Therefcre, good things, on many occasions, are misused. And this digital
revolution is inviting misuse and we will have to be guarded in respect of
this. It will not be possible by banning this or banning that. Banning things
does not help. What is necessary is the approach to this entire flood of
information which is coming through this information technology. And, here,
| believe we have to consider seriously the input of spiritualism in our
educational content. That can save us. Today, we have aiready gone ahead
from the inteliigence quotient to the emotional quotient. The time has come
when we go to the spiritual guotient. 1Q followed by EQ, must end in SQ, to

337



RAJYA SABHA [1 March, 2001]

complete the education of a person. Sir, with the emergence of the new
Government, the vision of this country is that of a resurgent India, a
resurgent India which is peace-loving, prosperous and strong. The speaker
before me talked about ideology. He said that the Address of the President
must define the ideclogy of the Government. | believe, this is the ideology of
this Government, Earlier, people did not talk about a peaceful, prosperous
and strong India. The international community fooks at us. Everybody is
enamoured by what the international community will say. But the
international community understands us, appreciates us, respects us, not by
the mere chanting of Panchsheel, but by our being srong. History tells us
this. History of the last two years tells us this. Therefore, when we talk
about ideclogy, we must appreciate that we have goneg far ahead of the last
century. At the end of the last century, in the sarly eighties, people had
started talking about a post-Communist world. In the early nineties, pecple
had started talking about a post-capitalist world, and in the beginning of this
Millennium, people have started talking about a post-ideclogical world. The
American election last time between Clinton and Bush was fought in a8 post-
idaological America. In this country alsc, a question arises whether we have
come to the stage of a post-ideological political giscourse, where what
matters today is good governance, what matters today is economic reforms,
what matters today is care for the poor. | believe, when we talk about the
post ideological world, we talk about the post-dogmatic world. No dogma
will succeed. What will succeed is a commitment to the national cause,
commitment by Members of Parliament, commitment by ordinary people.
The natural level of national consciousness, if it rises, the ideology becomes
a peaceful, prosperous and strong country., Sir, when we talk about a
strong India, when we feel good to tell ourselves that if the last century
belonged to America, the next century belongs to us, it will belong to Asia.
When we find that the Americans are also talking that the next century will
belong to Asia, and since we ars Asians, we believe that they are talking
about us. ! would like to say, Sir, that last year, the ‘Time' Magazine's Asia
edition completed fifty years. Therefore, it brought out a special edition. In
that special issua of 100 pages, they talked about Asia, they talked about
this that the next century, that is, the present century, will belong to Asia.
But in the Asia which they see, where is our country? In that 100-page
supplement, half a paragraph is devotsd to India. So, the world's perception
of india, as an Asian country, is half a paragraph out of 100 pages. If we
want to change this, we will have to be a prosperous and strong country. |
believe that the entire Address tells us that the endeavour of the

338



[t March, 2001] RAJYA SABHA

Government 1s to take us to that level While addressing ourselves to this,
the concern of the common man, the concern of a common patriotic
citizen, i1s naturally in respect of nationat security.

The Address, with all peace efforts and with all possibility of
success in those peace efforts, reassured the common patriotic man that
intolerance will not be tolerated, terrorism will not be tolerated, and there will
not be any compromise with national security., On these two aspects,
which | have mentioned, | would like to quote from page 5 of the Address.
While talking about the initiative in Kashmir, the Address assures us:

"The Army and our paramilitary forces are working under trying
circumstances and the nation appreciates their supreme
determination and sacrifice. Action against terrorist organisations
will continue relentlessly.”

Peace efforts ought not to be understood 10 mean that terrorism
can get away with it

Secondly, the Address assures us, in so faf’as our external security
perceptions are concerned, that there wil not be any lapse in the
maintenance of a credible minimum nuclear deterrent.

Sir, the President, while addressing us on the entire gamut of
governance, has said something on which we, Members of this House, must
also ponder ourselves. At the end of the Address, he says that both the
Housaes have a lot of business to do and the people are expecting much
from us and | quote:

“The people, who have elected you, have a high expsactation that
the precious time of Parliament is best used for tha compietion of
the scheduled business."

| entered this House, probably, after all of you, and all along | have been
asking a question to myself: Can't anybody do it better by argument than
bv shouting? 1 think the Prasident has not said this. But, probably, he
meant this, Thank you.
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*Transliteration of the speech in Persion Script is available in the Hindi version of the Debate.
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*Transliteration of the speech in Persion Script is available n the Hini version of the Debate.
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FERIAT wiEd, O 30 w9 HeAfear wR A

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER CF STATE IN THE MINSTRY OF RAILWAYS
(SHRI O. RAJAGOPAL): Sir, how much time is allotted to the hon. Member?

THE WCE-CHAIRMAN (SHRI SURESH PACHOUR): Sixteen
minutes. {nterruptions) Mr. Azmi, please continue.

345



RAJYA SABHA [+ March, 2001)

e Jdgee! @1 el 98 & Rl a9 wF YE g UF HTEd
R &1 ... (FEaF)... gen T R T g 1 eEva #E o 3t gra et &)
i wE B @ E oFE, WG 20 A I wae F 9ex wweglar 3 weam & f
e A Frft R & w § A frvew srer fE & g @i @ areeht ave

¥ Fifpw & | ... (FIUT)...

ft TH.gH. IEEarferT | geevid 39 W SR R e 2

A sitdgear | ol ¢ s TR qeEE STlEe R e 8, A 9
et & gerd T wx 7@ g ader g A gz wd draan

IuaHreas (st Yo werdl) ;- amaeh o)

e ge & ot - A 5ES Fie B F @ oW TF § ) GRS
A @@ dv w9 sy FEIN & fae PR A9 iR PR avRE & o 24 e

Fowg f wEn g L. (EEE).. § 39 e § ik se gquen wew € R T

F FeiRTol § T a1 BIg) 99 & ae o g gER Wig Tl 8| @ 9 S

arel 3 Fergl Rgxafiat ik v i $ fa shee o s w1 Ry a9iga

FA ) P TG A &7 IR & A NS GFN B W& A T /AT 31 &

fF g8 ok & 7 FOFT 9§ @ arell R gER IEW wEw ¥ dw Toerht W
LED) i '

o ¥ e e o1 g% & aE
HE A gE 78 frm v &, SEfE gra A a9 aw ¥ P g9

uE
& 3 g Hveer W e s & O e ¥gae 2P

g9 WEE & e A simrg gEi
w4 farargen-wrde v dog st
®ra ® 5 | 599 R o "l
¢ e M g A GRIZIE T
1 g gedi Sran #E wEd TE )
it ot ') ge e & B qomer @Y

gel g1t |

346



[1 March, 2001] RAJYA SABHA

st Tofla YEd (ST W) T A £ 5 arer B

SHRI SHANKAR RCY CHOWDHURY (West Bengal): Mr. Vice-
Chairman, Sir, | begin my speéech on (ne Prasident's Address by thanking
him for his Address. His speech, as has been brought out by a number of
Members, is really a staterment of Govermment's policy and, as such, it has
to be seen in the context of the previous such speeches that have been
made; because they indicate the course the Government's policy has been
faollowing from time to time and from year to year. His first mention,
amongst the earliest mentions, s his appeai, or the appeal of the
Government, to all political parties to allow adequate representation for
women. This is an issue which has been coming up before Parliament
almost for the last two years; and, always, under one pretext or the other,
this Bill, which is essential to our social well-baing, has been put oft. As a
matter of fact, the Chief Election Commissioner had even made a proposal
to the political parties that nstead of {rying to buid a consensus on a Bill
which will never come, all the political parties, on thew own, should ensure
J3% or 30% seats reserved for women. This has also not found favour
among political parties. | think, therefore, it is right to see this as an
expression of hypocrisy by all political parties across spectrum.

The President's Address goes on further t¢ address the question of
Kashmir to which it devotes three paragraphs. Immediately following that,
there is a mention of the North-East to which the speech devotes one
paragraph. Mr. Vice-Chairman, Sir, the amount of space devoted in the
President's Address, or in the Government's policy statement, 1o these two
problems itself, shows the priority the Government of india--the previous
Governments as well as, unfortunately, the present Government--places. ..

AN HON. MEMBER: Sir, it is already 7 o'clock.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI: It is 7 oclock
now. Mr. Shankar Roy Chowdhury will continue his speech tomorrow. The
House is adjourned till 11 a.m. tomorrow, the 2”° March, 2001.

The House, then, agiourned at seven of the clock,
till eleven of the clock on Friday, the o™ March, 2001.
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